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The Registrar

National Green Tribunal
Principal Bench

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.- Compliance to the order jssued on 25% August, 2022 by Hon'ble
National Green Tribunal in Original Application No, 230/2022 Junaid
Avubi Vs. State of Uttar Pradesh And Qrs.

With reference to the subject mentioned above kindly find enclosed herewith
the Joint Committee Report of the representative of District Magistrate and State
PCB in compliance of the order issued on 25th August, 2022 by Hon'ble National
Green Tribunal in Original Application No. 930/2022 Junaid Ayubi Vs, State of Uttar
Pradesh And Ors.

Encl. : As above.

Yours faithfully,

(Rajneesh Kumar Mishr)

ADM (F/R), Saharanpur
Ref. No. and Date as above.

Copy to:
i. Member Secretary, U.P, Pollution Control Board, Lucknow for information.
2. District Magistrate, Saharanpur, for information.

/

ADM (F/R)
Saharanpur



-'JOINT COMMITTEE REPORT IN REFERENCE TO THE HON’BLE
NGT ORDER IN THE MATTER OF OA NO 230/2022 (IA NO 69/2022)
JUNAID AYUBI VERSUS STATE OF UTTAR PRADESH AND ORS.

1. In the matter of O.A. No. 230/2022 Junaid Ayubi V/s State Of Uttar Pradesh and Ors.
Hon’ble NGT order dated 25.08.2022 regarding clarification of the M/s Akash Ganga
Stone Crusher as below Village Said Mohammadpur Garh Ahtmal, Tehsil Behat,
District Saharanpur from the Flood Plain zone of River Yamuna. The Relevant Para of
the Hon’ble NGT order is as below:-

....... “7_We have also gone through the letter dated 04.06.2022 sent by an Executive
Engineer, Irrigation Construction Region, Saharanpur stating that the Akash Ganga Stone
Crusher is situated at more than 500 mtrs. from the flood plain zone of Yamuna river and
but details as to on what basis the said distance computed, has not been given.”

“g n these facts and circumstances, we find that clarification needs to be
obtained from the concerned authorities. Let joint Committee submits its comments {0 the
objections raised by the applicant to joint Committee report with regard to the
measurement of distance of the situation of the stone crusher and also the basis on which
the distance has been measured.”

«“g_The Executive Engineer, Irrigation Department concerned may also submit
detailed report to show as to in what manner and basis distance has been measured.”

2. UP. Pollution Control Board has issued an amended Guideline regarding Stone
Crusher/Screening Plant and Pulveriser unit in the state dated 10.02.2022
(Annexure-1). Clause “9. of the Guideline is as below:-
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3. On the basis of the above Guideline the verification report regarding Distance of
Flood Plain of River Yamuna is obtained from the Irrigation Department.

4. Further in compliance of the Hon’ble NGT order dated 25.08.2022 Executive
Engineer, Irrigation Department, Saharanpur has submitted its report dated 16.09.2022
regarding basis of the measurement of Distance of the Said Stone Crusher from the
Flood Plain zone of Yamuna River. The letter of Irrigation Department is annexJas

Annexure-2.
Committee Member Signature
Shri Rajneesh Kumar Mishr, ADM(F&R) | S
. Saharanpur

Dr. D.C. Pandey, Regional Officer, U.P. %
Pollution Control Board, Saharanpur. ®
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".... The sole grievance of the petitioners is with regard to disposal of the representations
dated 4th July, 2020 and 10th July, 2020 pending consideration before the Uttar Pradesh Pollution
Control Board.

Having considered facts of the case, we deem it appropriate to dispose of this petition for
writ by directing the Uttar Pradesh Pollution Control Board to examine and decide the
representations submitted by the p=titioners within a period of six weeks from today...."
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